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Date of Decisicn: 09.4.98
OA 439 /97 ’
S.C.Jain, last employed on the post of Sr.Telerhone Opervatcor, Shamgarh, Distt.
Mansor (MP), Westerr Failway, under Iiota Division.

... Applicant

Versus )
1. Union of India  throngh ceneral Manager, Western Failway, cChurchgate,
Bombay . ' |
-2, Divieicnal Pailway Manager, Western Failway, Fota Division, Fota.
2. Divieional Signal & Teleccmminicaticon Engineer (T), Weskern Failway, Fota

Division, Kota.
... Respondents
CORAM:
HON'BLE ME.>OFAL FRIZHIA, VICE CHAIFMAL
- For the Applicant _ «e. Mr.C.B.3harma

For the Respondents cos

ORDER
FEF. HOU'ELE MF.GIPAL FFISHIA, VICE CHAIRMALI

Arplicant, Z.C.Jain, has filed this application under Section 12 of the
Administrative Triktuwnals Act, 1535, praying for a divection to the respondents
to consider his case fur grant of compassionate zllowance in view of the facts

and circumstances of the case.

2. Heard the learned counsel for the applicankt. The learned counsel ifcr the
applicant, duringy the course of arguments, scught permission to withdraw this
application with liberty to file a fresh applicaticon.  2pplicant may file a
fresh applicaticn, subijeck to just excepticns. This applicaticn is, therefore,

dismissed az withdrawn, at the stage of admission.

(30PAL KRISHNE)
VICE CHATIRMAN .
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